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requisite information is laid on the 
Table of the Sabha. 

STATEMJ:NT 

During the Second Plan period, the 
Government of India undertook a 
scheme tor the establishment of Spe-
cial Employment Exchanges for the 
physically handicapped. Such Ex-
changes haVe so far been established 
in Bombay, Delhi and Madras. 

Moreover instructions have been 
issued to normal Employment Ex-
changes to the effect that they should 
offer special assistance to physically 
handicapped registrants. r ~ 
have also been issued that handicapp-
ed persons examined and certified a. 
fit by Medical Boards attached to 
Special Employment Exchanges for 
the Physically Handicapped should 
not be subjected to a further medical 
examination by the employing depart-

~ 

OrdDaDce FaetOl"Y, Kanpur 

-'90. Shri D. C. Sharma: Will the 
Minister of Defence be pleased to 

mate: 

(a) the progreSli made So far in the 
proposal to expand the Ordnance 
Factory, Kanpur; 

(b) the details of the 
programme; and 

expansion 

(c) the production during 1960-61 
as compared to 1959-60? 

'n1e Deputy MinIster of Defence 
(SM Baghuramaiah): (a) There 
is no proposal to extend the size of 
the Ordnence Factory premi3e1 at 
Kanpur. However, a project report 
for setting up of an alloy 8IIld special 
.. teel plant prepared by the Director-
General of Ordnance Factories has 
now been received and is under con-
sideration of Government. This will 
be a separate factorv. 

(b) The proposal is to set up • 
plant of capacity for 50,000 tons of 
alloy and special steels annually. 

(2) The production in the OrdnaDee 
Factory, Kanpur, has inereased during 

1960-61 as compared to IDIID-IIO by 
about 11 per cent. 

Air Crash Near Calcutta 

f Shri P. C. Borooah: 
Shr; D. C. Sharma: 

-1192." S~  Matlela. Ahmed: 1 Shri N. R. Muruswamy: 
Shri Ap4I: 
Shrl P. G. Deb: 

Will the Minister of Defence be 
pleased to state: 

(a) whether an Indian Air Force 
Dakota crashed in the Bosepara area 
of Mahesh (Serampore) near Calcutta 
On the 12th October, 1.961; 

(b) if so, what 10s1 of life and 
property was Involved in the accident· 
and ' 

(c) what was the cause of the 
crash? 

The MiDJster of Defenee (Shri 
KrIshDa MenOD): Yes, Sir. 

(b) and (c). 3 I.A.F. Officers and 
two local residents were killed. A 
Court of Inquiry has been ordered 
to investigate the accident. The 
cause of the accident if the same is 
discovered or inferred from available 
evidence will be known only on the 
completion of the enquiry. 

Ankleshwar Oil 

-'9S. Shri 8apD4h1: Will the Minia-
ter of Steel, MlDeI!I and Fuel be pleased 
to state: 

(a) the date on which the refining 
of Ankleshwar mineral oils was 
started; 

(b) the Quantity of different fuels 
produced till the end of November, 
1961; and 

(c) whether the progress 
made is according to the 
schedule? 

so far 
planned 




